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In the Court of Hon’ble Mr. Justice Venugopal M, Member (Judicial) and Hon’ble Mr. V. P. Singh, Member 

(Technical) 

 

For Judgment 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1. 
Comp. App 
(AT) (CH) (Ins) 
No.22/2021 
 

Ashique Ponnamparambath 
Vs 
The Federal Bank limited  
(in the matter of M/s. Platino Classic 
Motors (India) Pvt Limited) 

Vinam Gupta 
Ramya Subramaniam 
Rajeswari Mukherjee 
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